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Hon’ble Dr. K.B.S. Rajan, Member (J)
Hon’ble Mr. D. C. Lakha, Member (A)

According to the counsel for
the applicant he has no
instruction from the applicant.
Accordingly, O.A. is dismissed in
default.

Shri A. Srivastava, holding
brief of Shri K.P.Singh, learned
counsel for the respondents is

present.
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